06.08.2018 J-1 (FOR PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

1. FAO (0S) 194/2017
CM 23594-95/2017

AT 2:30 PM

1. FAO(0S)337/2007

2. FAO(OS)338/2007

AT 10:30 AM
1. CRL.A. 267/2003

2. CRL.A. 268/2003

AT 10:30 AM
1. RFA 56/2006

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

M/S NATIONAL HIGHWAYS AUTHORITY VIKAS GOEL, KUNAL DUTTA,
OF INDIA DR. AMIT GEORGE, K DILEEP,
VS. M/S PCL-STICO (JV) SWAROOP GEORGE

COURT NO. 37

(DIVISION BENCH-IT)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

HINDUSTAN VIDYUT PRODUCTS LTD. B. MOHAN,
VS. DELHI POWER COMPANY LIMITED SIDDHARTH AGGARWAL,
& ANR. AVNISH AHLAWANT, PALAK

ROHMETRA , GAURAV GUPTA

HINDUSTAN VIDYUT PRODUCTS LTD. B. MOHAN,

VS. DELHI TRANSCO LIMITED & ANR. SIDDHARTH AGGARWAL,
AVNISH AHLAWANT, PALAK
ROHMETRA ,GAURAV GUPTA

COURT NO.33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

VINOD KUMAR & ANIL KUMAR SUMEET VERMA,

VS. NCT OF DELHI PREETI JAKHAR, KEWAL SINGH
AHUJA

VINOD KUMAR & ANIL KUMAR SUMEET VERMA,

VS. NCT OF DELHI PREETI JAKHAR, KEWAL SINGH
AHUJA

COURT NO.15
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

LOK NAYAK HOSPITAL ZAHID HANIEF,NAUSHAD AHMED KHAN,
VS.PREMA O.N SHARMA,PRATIMA PARIHAR



06.08.2018 J-2 (FOR PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

1. BAIL APPLN.1061/2018

AT 2: 15 P.M

1.W.P(C)3044/2016
CM 12845/2016
CM 18410/2016
CM 26211/2017

2.W.P(C)6341/2015
CM 11546/2015
CM 35797/2016

3.W.P(C) 1803/2018
CM 7410/2018

AT 2:15 P.M

1. W.P.(C) 3314/2016
CM 38513-38514/2017

2. W.P.(C)5684/2016

COURT NO. 30

HON'BLE MS. JUSTICE MUKTA GUPTA

ANUP PRAKASH GARG
VS ENFORCEMENT DIRECTORATE
THR.ASSITANT DIRECTOR (PMLA)

COURT NO. 23

VIKAS PAHWA,AMARJEET SINGH BEDI
P S SINGHAL,VIJAY SHANKAR
TUSHAR AGGARWAL,AMIT MAHAJAN
NITESH RANA,ANAND NEGI

HON'BLE MR. JUSTICE VIBHU BAKHRU

WALMART INDIA PVT. LTD.
VS. CENTRAL VIGILANCE
COMMISSION

UNION OF INDIA
VS. MANJIT SINGH BALI

UNION OF INDIA
VS. MANJIT SINGH BALI

COURT NO. 22

KAPIL SIBAL, SIDDHARTH AGGARWAL
ANUJ BERRY, MAHAK BHATT,

NIKHIL PILLARI, ADIT PUNJ,
RAGHAV, REVA MANN, TATINI BASU

R V SINHA, A S SINGH,
ANKUR CHAWLA, KALYANI LAL,
SANGRAM HOODA

R V SINHA, A S SINGH,
ANKUR CHAWLA, KALYANI LAL,
SANGRAM HOODA

HON'BLE MR. JUSTICE V.KAMESWAR RAO

ALL INDIA CARROM FEDERATION
VS UNION OF INDIA

VIJAY KUMAR
VS UNION OF INDIA & ORS.

V D NARAYAN,

BHAGVAN SWARUP SHUKLA,
KOMALDEEP ,ASEEM MEHROTRA,
DEVANG GAUTAM

JAI SAHAI ENDLAW
DEVANG GAUTAM,AJAY DIGPAUL
MADHURI DHINGRA



06.08.2018 J-3 (FOR PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO.14
HON'BLE MS. JUSTICE ANU MALHOTRA

1. FAO 311/2018 M/S ICICI BANK LIMITED PUNEET BHALLA
VS. AKASH PARASHAR

2. FAO 312/2018 M/S ICICI BANK LIMITED PUNEET BHALLA
VS. RAHUL & ANR.

3. FAO 313/2018 M/S ICICI BANK LIMITED PUNEET BHALLA
VS. SATYA PRAKASH CHAUDHARY

4. FAO 314/2018 M/S ICICI BANK LIMITED PUNEET BHALLA

VS. MAMRAJ TOMAR

5. FAO 315/2018 M/S ICICI BANK LIMITED PUNEET BHALLA
VS. AVINASH

6. FAO 316/2018 M/S ICICI BANK LIMITED PUNEET BHALLA
VS. BHAJAN LAL SOLANKIYA
& ANR.

7. FAO 321/2018 M/S ICICI BANK LIMITED PUNEET BHALLA

VS. RANDHIR SINGH

8. FAO 322/2018 M/S ICICI BANK LIMITED PUNEET BHALLA
VS. V SQUARE DEVELOPMENT
COMPANY PVT. LTD. & ANR

HIGH COURT OF DELHI
04" AUGUST, 2018 REGISTRAR (LISTING)
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06.08.2018

AT 10.30 A.M.

15. ARB.P. 333/2017

AT 10.30 A.M.

13. cs(comM) 905/2016

14. cs(comM) 1415/2016

15. cs(comM) 225/2018

AT 10.30 A.M.

32. O.M.P. (COMM) 264/2018
I.A. 8453/2018

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 46 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE JAYANT NATH

RATNA INFRASTRUCTURE PROJECTS KIRAN SURI, PURVESH, ABHAY
PVT. LTD. N DASS, MONISH PANDA, MRINAL
Vs. MEJA URJA NIGAM PRIVATE BHARAT RAM

LIMITED (MUNPL)
* k% %k

COURT NO. 47 (0s-C)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE YOGESH KHANNA

M/S CROCS INC USA S.K.BANSAL, AJAY AMITABH SUMAN
Vs. M/S ACTION SHOES PVT LTD JAYANT MEHTA, KAPIL WADHWA,

& ANR DEVYANI NATH

M/S CROCS INC. USA S.K.BANSAL, AJAY AMITABH

Vs. M/S LIBERTY SHOES LTD & SUMAN, JAYANT MEHTA, KAPIL
OTHERS WADHWA, DEVYANI NATH

TATA SONS LTD & ANR PRAVIN ANAND, ACHUTHAN

Vs. KRISHNA KUMAR & ORS SREEKUMAR, AKSHAY AGARWAL

*k k%

COURT NO. 50 (Os - B)
NEW COURTS BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE NAVIN CHAWLA

DANS ENERGY PVT.LTD GAJENDRA MAHESHWARI,
Vs. GE POWER INDIA LTD. PRERNA CHOPRA, ANISH

KAPUR, DHRITIMAN ROY
*kkk
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